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without exaggeration, surely anybody
who needs that service is entitled to
it We shall live to see a day, as
carly as possible, when these difficul-
ties will not arise.

Mr. Deputy-Speaker: The question
is:

“That the respective excess
sums not exceeding the amounts
shown in the third column of the
order paper be granted to the
President to make good the
amounts spent during the year
ended the 31st day of March, 1856,
in respect of the following
demands entered in the second
cylumn thereof

Demands Nos. 6, 24, 30, 39, 51,
62, 64, 97, 101"

The motion was agdopted.

S—n

14.54 brs.

MOTION RE: REPORT OF THB
UNIVERSITY GRANTS COMMISSIDN

Mr. Deputy-Speaker: Now, we will
take up the next item. Dr. Shrimali.

The Minister of Edncation (Dr. K. L,
Shrimali): Sir, I beg to move:

‘“That this House takes note of
the Report of the University
Grants Commission for the period
April, 1957—March, 1858, laid on
the Table of the House on the
17th February, 1959.”

1 would not like to take too long a
time of the House. I would only like
to place before the House the salient
features of this Report. It will®be
observed from the Report that during
the period, April 1957 to March 1958,
four new universities came into
existence in the States of Uttar Pra-
desh, Madhya Pradesh and Punjab.
They are the universities of Gorakh-

‘pur, Jabalpur, Kurukshetra and
Vikram., The Commission was not
consulted before thise universities
Wwere started.
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Radhelal Vyas (Ujjain): May
I inf rm the hon. Minister that the
Vikram University Bill was passed
before the coming into existence of
the Uriversity Grants Commission?
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Dr. K, L. Shrimali: The Bill might
have been passed hy the State Gov-
ermment. The State Government is
quite free to pass legislation; I am not
questioning that. But, I am only say-
ing that the Commission had not been
consulted.

This aspect creates a little difficulty
for the University Grants Commission.
The University Grants Commission is
concerned mainly with the develop-
ment of the universities and the tunds
at its disposal are not unlimited. lhe
State Governments are quite free to
start universities. I am not question-
ing their authority in any way. But,
after starting the universities, if the
universities come to seek financial
assistance from the University Grants
Commission, it creates a difficult posi-
tion for the Commission because its
funds are already allocated for cer-
tain specific purposes for the existing
universities.

1 think it would be desirable if the
State Governments consult the Uni-
versity Grants Commiss:on before they
start the universitieg if they want that
for developmental purposes they
should seek later on financial assist-
ance from the Commission. Though
the University Grants Commission is
already in touch with the universities
which have been newly started, I
hope, in future, there would be more
of consultation between the Univer-
sity Grants Commission and the State
Governments. It is only in that way
that the University Grants Commis-
sion can help in the co-ordination and
in the maintenance of standards. If
you go on multiplying the Universities
and the University Grants Commis-
sion is not consulted in the matter,
obviously, the Commission cannot play
the role for which it has been
established.

Another step which the University
Grants Commission has taken during
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the year under is that, in order
to check the unauthorised award of
.degree by private educational mnstitu-
tions, they have since issued a notifica-
tion under section 22(3) of its Act
specifying the list of degrees to be
.conferred only by universities. And,
this list of degrees was notified with
the previous approval of the Central
«Government. With the issue of this
notification, it becomes unlawful for
any private education institution to
.confer or grant any of the degrees 30
specified.

In our country, in the past, there
have been some institutions which
-have been giving unauthorised degrees
After this notification has been issued,
I expect that this practice will be
checked and stopped.

Another issue that has been raised
in the Report of the University Grants
Commission is with regard to medium
of instruction, It will be observed
from the Commission’s Report that
the Commission has accepted the
recommendations of the “Kunzru”
-Committee Report.

In this pattern, there is some mis-
understanding which I would lke to
clear. As far as the University Grants
Comnussion and the Government are
concerned, we have accepted the
recommendat.on of the University
Education Commission which says that
JPpupils at higher secondary and univer-
sity stages should be made conversant
with three Ilanguages, the regional
language, the federal language and
English language and that higher edu-
cation be imparted through the instru-
mentality of the regional language
with the option to use the federal
language as the medium of instruc-
tion either for some subjects or for-all
subjects. The Kunzru Commitiee has
not deflected from this objective, The
anain ultimate objective remains the
same, and that is, we would like the
regional language 30 be the medium of
instruction in course of time The
Kunzru Commitiee has only stressed
the fact that we are not yet ready to
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switch over to regional languages. We
shall have to prepare text-books and
we shall have to write original books
in science and technology, and unless
thus is done, ¥ we switch over to
regional languages, we 3hail only
lower our standards. They have only
cautioned us and they have suggested
that we should make a sort of gradual
change. The change should not be too
rapid. As far as ultimate goal is con-
cerned, It remains the same.

15 hm.

Then another important step w
has been taken by the Unb ty
Grants Commission is with regard to
the improvement of salaries of univer-
sity teachers. By the end of the year
1957-58 all universities, except Baroda
and Sri Venkateswara, which had
lower scales of pay for the teachers
and which are at present in receipt
of a grant from the Commission have
1mplemented the recommendations of
the Commission with regard to the
revised scales of salaries for univor-
sity teachers, and have agreed to bear
20 per cent. of the increased cost of
expenditure for this purpose, the
remaining 80 per cent. being met by
the University Grants Commission

1 am glad to report to the House that
smce this report was placed before
this House, two other universit:es, the
University of Baroda and the vVen-
kateswara University, have also agreed
to share the expenditure, and so, now
all the universities—except Roorkee
which has already high grades—are
now in a position to give increased
grades which were suggested by the
Uniyersity Grants Commiszion with
the assistance of the Commission. This,
1 think, is one of the happiest featurcs
of our report because the Commission
and the Ministry of Educstion have
continuously stressed the fact that
unless we pay better salaries to our
teachers we cannot atiract first-grade
teachers. In fact, it may be necessaty
to increase the salaries further because
at present the talented pecpie e



14813 Motion re

going away from the universities—the
universilies are being depleted—and
they are going to business and to
sdministration Unless we pay decent
and adequate salaries to the teachers
of universities, we shall not attract
first-grade talents. Unless we can
retain the services of thase people, we
obviously cannot raise the standards
of our universities and unless we raise
the standards of our universities we
cannot raise the national standards as
& whole Therefore, it 1s gratifying
that the Commission has laid great
stress on this aspect of our cducational
system and with considerable success

When the Univermity Grants Com-
miss on Bill was being discussed, many
fhon Members had expressed a deswre
that the affiliated colleges should also
come within the purview of the Uni-
versity Grants Commission. 1 am glad
to say that the Commussion has pie-
pared a sche; ‘e under which funds are
made available for the revision of the
scales of pay of teachers in affilated
c-lleges also on the basis that the
State Government and the wumuversity
or college concerned will share 50 per
cent of the increased expenditure n
the case of men's colleges and 25 per
cent in the case of women’s collrges
The Commission is giving a lttle
larger share as far as women's col-
leges are concerned 1 am glad to say
that 14 universities have agreed to
prcvide their share of the expenditure
on the implementation of this scheme
They are: Allahabad, Andhra,
Bombay, Calcutta, Gujarat, Jammu
and Kashmir, Madras, Osmania, Poona,
Punjab, Rajasthan, Sagar, SNDT and
Sardar Vallabhbhai Vidyapeeth 1 hope
In course of time other umversities
will also take advantage of this offer
which the University Grants Commis®
sion 18 making.

Under the Act, one of the important
lhunctions of the University Grants
Commission is the promotion and
ro-ordination of umiversity education.
To discharge these responsibilities, the
University Grants Commission had
appointed a committee, a co-ordina-
Hon committes, to suggest line of
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act on as may be adopted in this
regard The Comnussion has sppoint-
ed another committee to suggest cer-
tain minimum qualifications for lec-
turers, readers and professors. 1 am
glad to say that this commutiee has
made recommendations since this
report was published and the Univer-
sity Grants Comm-ssion 18 now con-
sidering to issue a notification which
will lay down minimum qualfications
for lecturers, readers and professors.
The University Grants Commission had
consulted all the univers ties and J am
glad to say that there is general agree-
ment 1n regard to the prescription of
these mmmumum quahfications for uni-
versity teachers of different grades
S-. the Umiversity Grants Commission
1s not ymposing something which the
universities do not want, and the
whole thing has been done in consul-
tation with the umversities But T
think 1t was desirable to lay down
these qualifications because unless we
lay down certain minmmum qualifica-
tions for university teachers we can-
not maintain proper standards.

The co-ordination committeec has
also suggested a un:form procedure for
awarding dottorate degrees by various
universities and the matter is buing
exammned by the Commission in con-
cultation with the universities. 1 hspe
m the near future in this matter also
we <hall be able to lay down mummum
standards All these measures will go
a long way in the improvemenl and:
co-ordmnation of university educaton
m the country.

The Commussion has also drawn up
a lst of colleges which would bde
assisted by 1t and it is gomg aheed”
with the improvement and extension
of 1'brary and laboratory facilities and’
construction of hostels for studente
This will, of course, be an addition in
the grants which we have given to the
colleges for the improvement of
salary scales of teachers.

The Commission has expressed the
view that it gives the highest priority
for putting up hostels for students and’
staff quarters, and the Ministry of
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Education, on the recommendation of
the University Grants Commission, {is
giving loans to the universities for
putting up hostels.

The report raises the question with
regard to the funds of the Commis-
s‘on. On account of the overall cut in
the Plan, a reduciion was made in the
budget of the University Granis Com-
mission also.

Shri Khadilkar (Ahmednagar): The
Plan was n.t curtailled by one-third.
Here the reduction is nearly une-
third.

Dr. K. L, Shrimall: I am coming to
that point. The Comm.ssion cons:der-
ed this matter in all its aspects at its
meeting held on the 8th and 8th July,
1958 and passed a resolution urging
that in order to enable it to perform
its statutory functi n of maintain ng
the standards of universities in the
country the Government of India
should make available to them a tota)
sum of Rs. 19 crores during the Plan
period. The initial allocation was
Rs. 27 crores and as the hon Member
rightly suggested, it was reduced to
Rs. 18°63 crores for the second Plan
period. The University Grants Com-
mission suggested it should at least
be Rs. 19 crores. I am glad to say
that the additional amount of Rs. 37
fakhs would be made available to the
«Commission as desired by them. In
fact, I am trying with the Finance
‘Ministry to make to the Commission
another crore available, if they require
further funds for development pur-
poses. The Finance Minister has on
the whole been svmpathetic towards
fhis proposal and if necessarv, we shall
<xplore this possibility further.

The Commission has also taken up
the question of reform of examina-
4ions and the committee had submitted
an interim report. As soon as the
final report has been submitted, the
Commission will take the necessary
action in this matter.

nts
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In the report, the Commission has
drawn our attention to certain ¢if-
culties which the Commission had
experienced. They are three-fold:
(i) shortage of steel and cement; (ii)
difficulties in the availability of foreign
exchanges and securing import
licences and (iil) inability of univer-
sities and State Governments to meet
their shares of the expenditure involv-
ed in the implementation of different
schemes.

With regard to the first, there was
general shortage of steel and cement
and there was a crisis through which
the country had to pass. 1 hope the
crisis is over now and the universities
will have all the steel and cement
which they require for their develop-
ment purposes. As regards foreign
exchange, we have been trying to help
the Commission. I am glad to say
that we were able to secure a special
allocation of Rs. 20 lakhs by way of
foreign exchange to meet the require-
ments of the universities for the period
January to March, 1958 We have also
ascertamned from the Chief Controller
of Imports and Exports that he had
already issued licences for Rs. 42 lakhs
up to 2nd March 1939; he is also ex-
pected to issue licences for Rs. 24
1akhs more for educational institutions
including universities during 1958-58
1 hope with these facilities, the uni-
versities will not be sta:- ~g for
scientific equipment and other material
We are taking every possible step to
help the universities and the Univer-
sity Grants Commission in this matter
Steps have already been taken to
make suitable provision of foreign ex-
ohange for the period April to Sep-
tember, 1938,

<

As regards the third difficulty, this
is a real difficulty which the Univer-
sity Grants Commission has to face.
It has been very often found that
universities or the State Governments
are not abl¢ to find their , matching
funds and the progress is retarded in
many cases he~e:=s thope funds a&re
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not available. The Minstry of Edu-
cation and the University Grants Com-
myssion are at present examiming whe-
ther they can find some solution out
of this difficulty and if a switable por-
tion of the States’ receipts from the
Central Development Fund for Higher
Education be made avalable to the
University Grants Commission, pro-
bably they can go ahead with the
development of universities It 1s not
possible for me to say anything defi-
nite at this stage, because this matter
18 still under examination But realise
this is a real difficulty and if we want
rapid progress with regard to the deve-
lopment of our unmiversities, we have
to find a solution to this problem

The House will remember that two
committees were appomnted—the first
Deshmukh Committee and the second
Deshmukh Committee The first
De-hmukh Committee gave us the esti-
mates for implementation of the three-
ycar degree course I am glad to say
that apart from the Rourkee Um-
wversity, which 1s an engineering
umversity, all but two universities
have either decided or agreed 1n prin-
ciple to ntroduce the three-year
degree course The only exceptions
are the Bombay University and the
Gorakhpur University, the Govern-
ments of Andhra Pradesh, Kerala,
Madhya Pradesh. Madras, Mysore,
Onssa, Rajasthan and West Bengal
bhave also agreed to provide the match-
ing contribution which would be re-
qured for the implementation of this
scheme The Government of UP
have expressed thewrr mnability to do
so0 This matter was considered by
the second Deshmukh Committee. As
tar as the Government are concerned,
they have accepted the recommenda-
tions of the second Deshmukh Com-
mittee also and we are takigg the
necessary steps to implement the re-
commendations. I hope that those
universities which have not switched
over to this three-year degree course
will also accept this scheme in course
of time and will help us in develop-
ing & uniform pettern all over the
oountry.
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These are the main issues whach
arise out of this report. I would not
like to take any longer time of the
House, since I am sure many hon.
Members have many valuable sugges-
tions to make on this report.

Mr. Deputy-Speaker: Motion moved:

‘“That this House takes note of
the Report of the Unuversity
Grants Commussion for the period
April, 1957—March, 1858, laid on
the Table of the House on the
17th February, 1959.”

May I have an i1dea of how many
hon Members want to speak® 1 find
quite a large number. So, we shall
have to place some time-hmit. 1
think 15 minutes would be all right.

Some Hon. Members: 20 nunutes.

Mr. Deputy-Speaker: In that case, ]
may not be able to accommpdate all
those who want to speak

Shri H. N. Mukerjee (Calcutta-
Central). Mr. Deputy-Speaker, Sar,
I am glad we have this opportunity
of discussing the report of the Uni-
versity Grants Comnussion and 1 wish
to begin by saying that though we
appreciate the good work which has
been done by and large by the Uni-
versity Grants Commussion, and parti-
cularly by its Charrman, I wish, how-
ever, at the outset to express a grouse
that this report 1s prescated to us
rather later than 1t migh!: have been.
It 15 for the year April, 1957 to March,
1958 and we are discussing it in May,
1859. Possibly some of this ime could
have been saved

I find certain lacunae in *he working
of Government and the first
point which struck me when 1 looked
at this report was that during the
year under review, about four univer-
sities came into existence without the
UGC having been consulted at all;
this in spite of the fact that the
University Grants Comm ssion had
made it clear that it would like very
much to be consulted before fresh uni-
versities were set up. 1 welcome more
universities—the more the mexrier—
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but, after all, we are living in a period
of planning and when we have the
University Grants Commission, surely
it should be consulted and the difficul-
ty in regard to the State Governments
being in charge of education should
not be an insuperable one as far as
this point is concerned. 1 was struck
next by the attitude taken up by the
University Grants Commission in
regard to the question of the medium
of instruction. I have not much of a
quarrel with the Commission in
regard to this, but I fear not much
serious thought has been given to the
problem by the University Grants
Commuission. The principal decision
which they made is that there should
be no precipated change over from
English to Hindi, or any other Indian
language. Now, I also do not want
a post-haste change over from
English, though I wish we get the
change as soon as ever that is feasible.
But the University Grants Commission
cannot function in an environment
which is insulated from the country’s
overall atmosphere, and the University
Grants Commission certainly knows
that the Indian languages, Hindi and
the other national languages, would
have to be the medium of instruction
as soon as ever that is possgible. And
since the UGC pays the piver, it can
call the tune. It can take the initiative,
it can take the leadership in regard
to the publication of books needed for
university studies in our Indian na-
tiocnal languages.

Then another grouse which 1 have
felt as a2 member of the Calcutta
University Senate is that so much of
money comes but it is not spent some-
times in the direction which I think
should have the first priority, and I
think we should begin as soon as we
ever can with the production of books
in our Indian languages and
should not wait for some sublime.
Monday moming when we get upand
find we can push English out of the
picture. We cannot do it. We have
to
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Commission
which it can and as 1 said, sinca it
pay the piper can call the tune. It
can call upon the universities to do

for the work it hag done. Surely I
requires very highly to be commend-
ed, But I have only one grouse. I
find, for example, in the State of West
Bengal, which bristles with private
colleges, a very large number, and I
do wish that they get money and they
are going to get money, but the UGC
has unnecessarily resorted to a certain
process of categorisation of these
teachers which could have been avoid-
ed. That is to say, I do not understand
why there should be four different
categories—principals, heads of depart-
ments, lecturers and tutors and de-
monstrators. It could easily have, been
reduced to three categories. I refer
to this matter because 1 find that on
account of this unnecessary categorisa-
tion there has taken place a certain
amount of avoidable heart-burning and
jealousy. among people who were
normally getting so little, that when
they are going to get a little more
they should not be subjected to this
kind of thing This unnecessary cate-
gorisation could perhaps have been
avoided by the UGC

The next paint to which I wish to
refer is the question of the central
universities. These central umiversi-
ties are the University Grants Com-
mission’s special cup of tea, s0 to
speek and it has a special and direct
responsibility. But we find that In
such places as Banaras all kinds ot
things have taken place and for that
the resdonsibility of the UGC cannot
+~» wished away, cannot be dismissed.
The UGC not only has overnsll
control on the central univer-
sities. It is also represented, I
am told, on the finance committeey of
the Banaras and other central univers
sities. And lately there have bdemn
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allegations about the unwarranted
purchase of zamindari bonds in the
UP and that kund of thing. I am not
going into the details of the matter.
But my pomnt is that since the UGC
is represented even on the finance
commitiees of these universities, there
should be a better and more efficient

control of the working of the central
unversities.

In regard to this also I find from a
Bombay journal, the Economic Weekly
of the 18th April 1959 that a writer
has worked out the amount of money
spent on account of the central um-
versitlies during 1957-58, and it comes
to a total of Rs. 1,82,79,751. The total
aumber of students m the four cen-
tral unaversities being about 28,000, the
per capita grant works out at over
Rs. 650. On the contrary, in thus
journal there is an account given of
the money which 1is received by the
different universmities and the affiliated
colleges 1n Bombay State from the
UGC as well as from the State Gov-
ernment and it is a total of
Rs. 1,04,20,404 while the number of
studen's in Bombay was over 100,000
which g:ves a per capita amount of
only Rs. 104 That is to say, in the
cen'ral universities we were spending
on each student an average of Rs. (50
in 1957-38, while the comparable
figure in a State like Bombay was
Rs. 104. Calcutta has a larger conglo-
meration of students and so perhaps
the expenditure per head would be
even less This disparity is a little too
much and particularly the fact re-
moins that in the central universities
ey really get people who live in the
resions round about, Dethi or Banaras
or Osmania or wherever it might be.
Therefore. it should be seen to that at
least the disparity should not be as
large as it iz here.

My friend, Dr. Shrimali, referred
to the three-year degree course and
he exoressed his desire, which I share,
that as soon as ever it is possible this
courze, this three-year degree coucse,
s sceented all over the country. But

102 (Al) LSD--T.
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1 have certain difficulties in appreciat-
ing the acuwvity of Government as far
as thus part of our educational pro-
gramme 1s concerned. In the Repost
it is stated that the three-year degres
course idea 15 “part of the total plan.”
It is also said that the multi~-purposs
school idea, or the 11 class school idea,
15 a corollary, suxiliary or subsidiary
or whatever you might call it, that
the two things must go together, that
we cannot have & really good three~
year degree course unless we have 8
really good 11 year course systera
going at the same time. Now, as far
as secondary education is concerned,
we find that planning is almost non-~
existent Up to now I fear that high
school students are being held as
hostages to Government's incapacity to
arrange things so that the transitional?
period is shortened. 1 know that in
a period of transition there will be a
certain amount of upset. But that up-
setting should not continue in the way
it is taking place. I find that there is
a kind of anarchy all over the coun-
try—those who are going to the 10
class schools and those going to the
much rarer 11 class schools are being
put in different categories and there
is a pre-university examination which
is creating a hell of a lot of compli-
cations to be solved. So, unless that
is done, this three-year degree course
idea will not really produce the re-
sults which are desired.

1 wish also to refer to another
matter, and that js the question of
centenary grants which were given to
three unjversities of Calcutta, Madras
and Bombay, where Rs, 1 crore were
given to each, [ fear that the univer-
sities concerned have not behaved as
efficiently as they ought to have done,
because much of the centenary grants
already given to them remain unnuti
lized, not only in Calcutta, where there
is perhaps a larger amount of disor-
ganisation than in other places, but in
Madras also, which is supposed to have
a reputation for systemstisation, ~ven
there a very large amount of money
remains unutilised. In Calcutta whad
bas happened is that out of Ra 2
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crore allacation, the main ides is
spend Rs. 50 lakhs~—they are budget-
ing tor Ks. 40 iakns wnich will go up
to God knows what hgure—they are

gowng to spend over haif a crore of-

rupces In putting up a multistoreyed
buiding. Thig orick and mortar
mentality is mnvading the university
atmosphere and now even the Umver-
gity Grants Commussion 1s thinking of
baving a plot of land for a buuding
of its own. May be It needs it. But
we are having too much of this brick
and mortar idea and very much less
af the advancement of learning. In
Calcutta I can say there are 50 many
schemes which can be adopted here
and now, but they are thinking much
more in terms of having a tremendcus
prestige bu:lding, a 15 storey building,
which will be a land-mark and that
sort of thung. The kind of cry which
emanates for the construction of build-
ings is not the kind of cry which I
£an commend, particularly as far as
the universities are concerned, but n
many cases this craze for buildings and
that sort of thing is hindering the uti-
lsation, proper and efficient utilisation
of moneys given to the universities,
and even the centenary grants, of
which very special advantage ought to
have been taken.

Then there is some expression used
In the course of this Report about
“regulation of” admiss:ions to the uni-
wersities. I know that a certain
amount of control a certain amount
of restriction mught be necessary in
the interests of bettir education but,
at the same time, w¢ want more
students to come into o ir universities.
we want ampler facilities for univer-
sunities. As a matter of fact, even in
#t that the handicapped section of our
eommunity are given grenter oppor-
tunities. As a matter of fact, even In
England, which prides itself on bemng
& welfare State and all the r.st of it,
there_was a report published by the
Association rest of it, there was a
_published by the Association of
niversities of the British Commmn-
published in 1957, which said

i
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thut 93'3 per cent of the successtul
candidates at the British Foreign Ser-
vice were educated at exclusive unm-
versilies like Oxford and Cambridge.
Now most of the students who go to
Oxford and Cambridge do not have
working class parents. That iz also a
finding of this Report, even though
compared to conditions 50 years ago,
or even 20 years ago, things are im-
proving. But, all the same, in England
in spite of s0 much advance in the
direction of social welfare we find that
exclusive education is still largely the
rule as far as the best tiers of the
educational system are concerned
Let us not have it. Let us safeguard
ourselves against that kind of thing
Let us make special provision so that
those who are the handicapped sec-
tions of the community get very special
facilities in order to get entry into
the universities. 1 sometimes cannot
understand when questions are asked
and answered in this House about the
position of Scheduled Castes and
Scheduled Tribes people. Somectimes
the figures given regarding the repre-
sentation of Scheduled Castes anud
Scheduled Tribes people In our ser-
viges are fantastically low. ‘That ix
only because the opportunities for edu-
catlon are not open in ample measure
to these people who have been back-
ward, who have borne the agonv of our
country very much more than the rest
of us. It is we who have got 30 muen
advantage out of our own country and
we do not repay back to the country
what we owe her. But this is a sijua-
tion to which Government ought to
glve ity attention and the University
Grants Commission might make a kind
of report on the lines of this report
by the Assoriation of Universivies of
the British Commonwealth and then
they can do something in regard to
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already started it. [ do not mund
Let Delbi have a Chair of Buddnit
studies. But after ail there shouid be
prionties. In Delhi there 18 no Ladi-
tion of studies of subjects ke Paly or
Sansknit  If you are gomng to have a
Chair of Buddhist studies, you better
have 1t at Benaras, Shanti Niketan,
Calcutta or such places where there
is some kind of a tradition, some iund
of a gathering together of people who
have studied this kind of thing But
in order to have some kind of .nter
national publicity and propaganda pos-
sibly you could have a Chair of
Buddhist studies in Delh1 Umvers ry
where nobody reads Pali, wherc « « ¢ {y
anybody knows Sanskrit becaus ¢
find that in the Hindi-speaking aceas
S8anskrit 13 neglectd a great deal mor:
than in the non-Hindi speaking areas
But that 1s the kind of thing which,
1 find, takes place in sprte of ‘he
University Grants Commission

‘There 15 another matter—1  shall
eonclude very shortly—to which al-o
I wish to make a reference I do so
with great hesitation 1 referred to
this mat cr once before in this House
That 1s the point of tours undertaken
by the officials of the University
Grants Commussion I know that
foreign travel 1s very conducive t9 so
many things and may be occasionally
It 18 very nccessary for the officiale
of the Univermity Grants Commisvon
%0 go abroad Thesc days almost
everybody goes abroad frem tme to
time Government 13 very generous
in sending people sbroad in spite of
the foreign exchange difficulty and all
fhat sort of thing But sometimes n
order to pursue some-what fanciful
schemes, Like, the kind of examin :tion
system we should have, whether we
should abalish examinations altogether
or not or what we should do ¢ about
genera] education whatever that m:ght
mean, or how English 1« taught in
Sweden, Germany and Denmasrk, to
study +his kind of thing gomeboay
frem the University Grants Commus-
sion, who holds a very :mnortant posi-
fion, goes there and spends some time
Mavbe it is verv necessarv It 13 very
good for us to kno¥ how the Germans
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are teaching English 1o thefr people.
We have been learning Enghsh for
years and years now and if we cannot
make up our mind now as to how we
are going to reshape the teaching of
English 1n our country and ¥ we have
to go to Germany, Sweden or Denmark
to 1.nd out what they are domg and
then try to adapt thewr conditions to
ours, then I should say God help us.
If thus s the set up, surely I feel that
there 18 something wrong somewhere
and that there should be a check uposr
unnccessary tours Let there be neces-

wy tours and justifiable tours under-

ken by whoever 1t might be but let
tn>rt not be unnecessary tours and let
not people who are m charge or who
are in a responsible positions be away
for much of the t:me of the year,
becaus: people come from different
paris of India to see them 1 have
been told of people who hav~ come to
see a very high official of the Univer-
sity Grants Commission but who can-~
not see im Others who are there
are not real’ substitutes because they
have not got the background, they
have not got the understanding and
they have n» got the experience ol
the working of different universitics
nside India and not somewhere—Japan
North America or somewhere else
That 1s some thing to which, I wish
the hon Minister pays his attent.on.

14826

The last pomnt to which I shall make
a reference is the pont 1n regard te
the desirability 1n our country, above
all tlungs, of emotional wintegration in
the context of national planmng I
know that the UGC some tume ago
held a semmnar on this subject But
only one seminar 18 not good enough.
I say this because at the oOrcsent
moment our country is really ia
danger because emotional integration
has not taken place In the South for
example, there s a kind of feeling
which has led masses of people t3
ridicule our epics and all that kind of
thing Why cen the University Grants
Commisson not take the init'ative g
regard to the arrangement of ertene
sion lectures all over the country? In
the univermties, north and south eas



14837 Motion re.

{Shri H. N. Mukerjee]
and west—we have & large number
of themn now—we can have extension
lectures on different things. We can
get foreign scholars and spend foreign
exchange on them—not on sending
our people abroad, but on getting some
real good foreign scholars to coue and
talk to us on Indian humanities and
on the culture of this couatry. They
bave done great work in the past—
many of them, We have not got that
kind of xenophobia that we kecp out
the foreign scholars also. We cin get
them to come and deliver speeches.
We can pay special attention to the
question of study of Sanskrit, which
perhaps will be discussed tomorrow in
more detail, and all the other Indian
classical languages. We can get the
universities to take the lead in putting
before our country the idea of Ilindu-
Muslim harmony in the development
of eur culture. Men like Dr. Tara
Chand have produced very good work
and we could have extension lectures
and similar things so far as the pro-
pagation in our country of the idea of
this haraony 1s concerned, which has
slways existed along with whatever
diversities have been in our country.
So, the unity between the north and
the sou'h, the unity between the diff-
erent communities and the unity bet-
ween the different Provinces, all of
which do have a basic fundamental
unity in the sphere of culture are
things which can be populansed and
propagated by the Unlversitv Gran's
Commission by taking the initiative, by
getting the different universities to do
something and to have definite pro-
grammes, in that regard. But I fear
that, once you become a Government
Department, everything is approached
in a terribly dry-as-dust manner
Everything is done in the red-tapish
atmosphere which we have inherited
snd which we cannot get rid »f. The
result is that even a bndy like the
University Grants Commission-—we are
all ready to applaud it, we are all
rveady to help all the time w'th more
monev: you come and ask Isr money
Wwe will ceralnly let yvou have it —we
are s}l ready to applaud this kind of
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a body and we are all ready 10 see
how the goodmen, who coaiprise the
Unuversity Grants Commisgion, who
are men of whom we are proud, but
at the same time the atmosphere of
routine administrative work which
prevails everywhere in thus country is
also affecting the work of the UGC.
There is lack of imagwmnation. There
is lack of & link-up with the hiving
problems of our people. That is why
I wish that the Ministry as well as
the Commission give more thought to
this matter and when they report next
to Parliament they give us & very
much better document that they have
given us this time.

Dr. Xrishnaswami (Chingleput):
Mr. Deputy-Speaker, there is a great
deal of misapprchension regarding the
purpose and functions of the Univer-
sity Grants Commission. I should like
to remind the House that the Univer-
sity Grants Commission has been con-
stituted to promote and co-ordinate
university educatinn and to determine
and maintain standards of teaching
and research in the universities. To
achieve this objective it has been
entrusted with the duty of allocating
and disbursing funds to various uni-
versities and affiliated co’'leges.

I =hall take up the recommenda-
tiong of this body first. The recom-
mendations relating to the change-over
in the medium of teaching in our
universities are eminently reason-
able and will commend themselves to
those who have given thought to this
problem. On the question of change-
over from the English medium, to a
regional language, there has been an
unseasonable controversy, not over
the objective but over the methods
that should be employed. The fami-
liar argument employed by hot gos-
pel'erd of immediate change is that
the standard of English is so low that
the benefit accruing of keeping English
as the medium of instruct'on is largely
illusory. It is of course true that for
a good proportion of the studeats
English is a medium. But
whose fault iz it? We have neglected
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the study of English in our schools, a
neglect for which we are paying dear-
ly, large'y, if not solely, due to ex-
perimental reasons conducted by our
educational planners. The University
Grantg Commission has rightly empha-
sised the need for a more realistic and
radical approach to this question in
our schools. While I do not deny that
English as the medium of instruction
may pose very real problems even to
students whose inherent abilities or
school'ng is adequate and may impose
an additional burden by the mere fact
that 1t 1s not thewr mother tongue, this
disadvantage has to be weighed—and
I emphasise it—against a far greater
disadvantage associated with the use
of regional languages as the medium
of instruction for a long whi'e to come.
Whule these languages are a part of
our environment in which the student
grows up and therefore a part of his
personality, they are still inadequate
as vehicles of thought and expression,
particularly in the case of subjects
which are highly technical or in which
there are considerable new ideas and
techniques developing in different
parts of the world. Let me underline
something which has already been
pointed out by the University Grants
Commussion. A language, in order to
be a suitable medium for the purposes
of higher learning has to satisfy three
criteria at the same time. First'y, it
must have a richness and variety re-
Quired for expressing precisely com-
plex, thoughts or subtle nuances.
Secondly, the literature of the langu-
age must have an adequate fund of
knowledge in all branches. It needs
to be emphasised that it is not enough
to have such a fund by mere transla-
tion of a few text-books in one or two
subjects, since the purpose of Univer-
sity education, after all, is to help the
student to develop his interest ig allied

Thirdly, the language must

to show the great leeway that
we have to make before we think
of ywitching over. All this requires &
deal more qf conscientious en-

i
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deavour and honest unostentatious
work and I hope and trusi ihat those
who are entrusted with academlie
affairs will apply their mind to this
question and will be given necessary
financial help. .

Having said this, I should like to’
reiterate that there are many disad-
vantages 1n hastily switching over
from English to medium, in adopting
certain another devices which cannog *
commend themselves to any democra-
tic society. I am very re'uctant to
refer to State Governments. But, I
regret to point out that the Madras
Government has, of late, adopted a
wrong policy. What is most surprising
1s the attitude adopted by the Minis~
ter of Education on this guestion of
University education. One may leave
1t we duile Assembly to question
the wisdom of a policy of giving spe-
cial inducements to those students who .
enter a pilot college where Tamil is
the medium of instruction even though
text-books and other facilities may not
be available. One cannot question
here the propriety of that policy. Ons
may doubt its wisdom. Byt when an
Education Minister begins to use the
threat of fiscal measures against those
academic institutions which, on the
basis of their experience and consi-

different comp'exion. It is a guestion
of basic importance as to whether a
Director of Public Instruction of =&
State should be allowed to wield the
big stick just because academic insti-

tutions have to rely on the State Gow-

ernment

to use the sanction of refusing grants
in the case of colleges which, in effect,
are implementing the policy of a co-
ordinating authority like the Univer-
sity Grants Commission.

Shri Braj Raj Singh: Which is fod-
lowing a wrong policy.

Dr. Krishnaswami: It is not at al} .
wrong.

Shri Braj Raj Stugh: Yes

A
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Dr. Kebhaaswami: I can tell my
hon. friend that it is following the
correct policy.

Shri Bra] Raj Singh: It is following
& wrong policy.

Mr. Deputy-Speaker: Order, order.
We are not taking votes now.

. Dr. Krishnaswami: The hon, Mem-
ber has not evidently understood the
implications of what I am suggesting.

Shri Bra) Raj Singh: I have cor-
rectly understood.

Pr. Krishunaswami: I would counsel
him to be patient. After all, in a
debate, he hag to wunderstand the
other person’s point of view before
he attempts to interrupt.

I suggest that a co-ordinating autho-
rity like the University Grants Com-
mission has taken a stand which has
been endorsed by almost all Univer-
sities and by almost everyone in the
academic fraternity. That is my justi-
fication for saying that the stand taken
By the University Grants Commission
is right.

My hon. {riend Mr. H N. Mukerjee,
of course, did not guestion the objec-
tive of switching over to a regional
language H:s complaint was that we
were not moving more rapidly towards
this goal. 1 am certainly m agreement
with him, Probably, if we had a cut
in the amount of grants that are devot-
ed to Hindi and the savings were devot-
ed to the development of regional lan-
guages, we would progress faster. But
this will raise other political issues. I
would like to point out that, in the
present case, it appears that the Col-
leges the Universities in Madras State
and the University Grants Commission
ere of one view, while the Education
Minister is of a different view. As it
happens, the Stite gives grants. It
is tempting, therefore, to use this as a
method for bludgeoning the academic

tutions into toeing the line of
Education Minister.
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But, this game can be played by
others as well. Let me sound a note
of warning. What is there to prevent
if the University Grants Commission
refusing to render assistance to col-
leges which receive such assistanoce
from the State Government? It is o
double-edged weapon.  The State Gov-

students.

in
this report to which I should like ¢t
make a brief reference. The Univer-
sity Grantg Commission is interested
m the welfare of teachers. We all
know that within the next year or twe,
if we are to have better education
given to our youngmen, there would
have to be a reduction in the pupil-
teacher ratio. Naturally, this involves
further recruitment of teachers, more
teachers, and better teachers for the
Universities and various colleges. 4
have always had a great deal of sym-
pathy for the teaching profession, and
1 do feel that their lot is one which
ought to be improved, The University
Grants Commission has offered to bear
the 50 per cent. of the increase in
salaries, it would give 50 per cent. 28
per cent. is to be borne by the manage-
ments and 25 per cent. by the State
Government I understand that, this
formula has been generally accepted
Unfortunately, the Government of
Madra, has adopted a perverse atti-
tude on this question. Icannot for my
life understand the logic adopted by the
Minister of Education. Since this deals
with the welfare of teachers in col-
leges, 1 have a right to bring it to
the notice of hon. Members of this
House. It is a strange scale of values
which leads a State Government with
a revenue budget of about Ras. 85 crores
not to spare about Rs. 8 to 7 lakhs a
year in order to improve tesching ia
colleges by contributing towards tm-~
provement in scales of pay.

My hon. friend Shri K. N. Mukarjes
referred to the craze for building huge
structures. I agree that we ought ¥
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curb this cruze. But there are certain
dificulties which have bpen brought
to our notice by the University Grants
Commission of which we ought to take
notice. It makes sorry reading to be
told that teachers of higher learning
tried to get imports of scientific equip-
ment and books but experienc.
ed unusual dificulties during the past
year or two. One witnesses a game of
battledore and shuttlecock played
between different departments which
deputed applicants from colleges from
one end of one Government depart-
ment to another. It is a shocking thing
10 be told that the Ministry of Fin-
ance issued & permit and the Minis-
try of Commerce and Indusiry was
unable to provide the necessary facili-
ties for import, and for months and
years, text-books and other arlicles for
use in laboratories were not made
available to students, partly because of
red tape and more because of the cus-
sedness of certain departments in our
Government. But, I would hke the
Minister for Education to tell us what
part he played in attempting to
smoothen the friction that obviously
occurred between the Umiversity
Grants Commission and the Finance
Mimnistry. It is time our Ministers were
more active in trying to provide better
facihties for the University Grants
Comm'ssion, so that it might promote
the objectives which Parliament has
asked 1t to perform, instead of paying
lip homage to the great services ren-
dered by the University Grants Com-
mission

€4833

When the University Grants Com-
mission Bill was considered by this
House, I remember several of my hon.
friends telhng us that the purpose of
having a University Grants Commis-
sion was to canalise grants through the
University Grants Commisgion or
through technical bodies. One does
not know whether all grants are cana-
lised only through the University
Grants Commission or through other
expert bodies. Government Depart-
megts are usually unwilling to sur-
render their
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there are grants given to private edu-
cational institutions without consulte
ing the University Grants Commission,
By aill means, let the Ministry & Edo-
cation give grants to educational
bodies, but let us have a White Psper
givnum'hnttheaitcrhnn.md
on what grounds these grants are
given. Sametimes, Government De-
partments give these grants on poli-
tical grounds and not on grounds of
academic necessity or grounds of pro-
moting obvious social advantage.

The University Grants Commission
has suggested that they should have
a qQuinguennial grant. It is a power-
ful plea made to Parliament, and I do
hope that when we are talking of
resources being given to the University
Grants on, Parliament may
consider the advisability of waiving
control and giving them a ceiling
amount to spend for five years. It is
better to allocate . . .

Dr. Krishnaswami: I am coming to
that. That 13 why I want Parhament
to consider how 1t can be done. I am
aware of these difficulties. But, whea
we are talking of a ceiling amount
being given, some device can certain-
ly be introduced which does not ine
fringe the Constitution, and also pfo-
motes the freedom of the University
Grants Comnussion to give grants.

My hon. friend the Education Min-
ister referred to the autsnomy of edu-
cational institutions, I want to point
out to this House thet universities and
other institutions of higher learning
have baen piaced in a different coafe-
goty, notwithstanding the fact thag
most of them are creatures of parlis-
mentary ensctments. That iz what s
happened in the United Kingeudy,
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i3 so jealously guarded that that great
and powerfyl individual, the Comp-
troller and Auditor-Gemeral, is unable
to intérfere w'th their activities. So
fard-boiled a group like the Treasury
of the United Kingdom has proclaim-
ed its faith in academic autonomy, and
in the need for ensuring the dignity
and strength of the various academic
institutions.

With your permission, I shall gquote
briefly what the Treasury has to say
on this question, and I think those
words will be borne in mind by the
Minister of nd.ucntmn and our Auditor.
General here.

“They explained . . .”
—4hat 18, the Treasury—

“They explained that the unique
relationship between the Govern-
ment and the universities called
for financial arrangements which
were also unijue. It was clear
that if the Government and Par-
liament are to abstain from the
sort of control that would normal-
ly follow from the grant of con-
siderable sums of public money,
while at the same time, desiring
to impose conditions ‘as to alloca-
tion and use, there must be a
devolution of some of the func-
tions of Government to some body
standing between the Government
and the universities and enjoying
the confidence of both. The Uni-
wversity Grants Committee had
been appointed to fill that role,
and the Treasury have complete
confidence in the determination
and ability of that committee to
discharge their functions with a
full sense of responsibility both to
the Government and to the uni-
wergities. In evidence, your Com-
mitiee were Informed that the
view of the Treasury was that the
grant to the Comptroller and
Auditor-General of access to either
pn books of the universities or

e records of the University
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Grantg Committee would involve ~
the risk of interference with aca-
demic policy.”.

1 hope these things will be borne In
mind, and that the University Grants
Commission will grow from strength
to strength and that within another
few years we shall have the opportu-
nity of congratulating ourselves on
having created an institution which
apart from coordinating standards has
shown capacity to initiate frultful
developments in.the academic gphere.

Mr. Deputy-Speaker: Shri Harish
Chandra Mathur.

1 would request hon. Members not
to exceed the time-limit of 15 minutes.
In spite of my rings hon. Members go
aon, and that would perhaps push out
certain hon. Members who could
otherwise be accommodated.

Shri Harish Chandrs Mathut I am
very glad that the Ministry of Educa-
otion have, after all, seen the wisdom
of taking the initiative in discussing
the report of the University Grants
Commission every year.

Here 1 would like to suggest that
it would be much better if the Min-
istry submit the report along with a
memorandum from themselves, a cer-
tain exp'anatory memorandum, as to
the reactions the recommendations and
suggestions made in the report by the
Commission arouse in the mind of the
Government, and what steps have
already been taken, whether they
differ from the Commission, what re-
commendations have been accepted by
them, what recommendations have not
been accepted by them ete. 1t would
be much more profitable and useful
for a discussion; it will also tend to
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Table of the House. Otherwise, so

many suggestions, 80 many recomien-

dations, are made $rom yesr to year

and we do not know what has hap-
peneda to e

Dr. K. L, Shrimalf: I should like
to inform the hon. Member that we
have s0 far developed a very healthy
relation between the Commuission and
the Government, and there has not
been one occasion where there has
been any difference of epinion on any
matter,

Shri Harish Uhandra Mathur: Y am
very glad if the position is such. So,
I say that they should place a memo-
randum along with the report saying
that they have accepted all the recom-
mendations. It would be a very nice
thing Let them say so.

On going through this report I wounld
say that where the ‘Government does
not accept the recommendation of the
Commission, they only cover it by a
very thin veneer, they do not take
any dec'sion in the matter at all, and
the matter which is very important
and pregnant, is kept pending for years
on. That is the position.

If you look at the various reports
which have already been placed on
the Table of the House, you wi'l find
that certain recommendations are re-
peated year arter yeur, uiu we uy tiut
know whether the UGovernment pave
given sny consideration to them.

Even about this matching grast, this
report was finalised in March 1958 and
tha Government has not been able to

reference to the matter and stated
that they can mske no progress, that
iversity sducation can make no pro-
rom, that they cannot help uffeirs
until and unless semething is quickly
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done about it. It is 1} years now, and-
Government have not been able to-

make up their mind.
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Dr. K. L, Shrimall: Again, I would
like to correct the hon. Member, It
is not the Central Government alone
with which the Commussion has to
deal, 1t has to deal with the State Gov-
ernments also; and the difficulty does
not arise in its relationship with the
Ceptral Government, but only with the
State Governments because they heve
to provide for the matching funds.
We are now exploring the possibility
of arriving at syme arrangement by
which this matter could be facilitated.

Shri Harish Chandra Mathur: This-
has been pending for the last five
years, and I may inform the Chair
that I have personally raised this
question here at least ih three debates,
even before the Commission referred:
to 1t, and now it has been pending for
three years. That is exactly my com-
plaint, that this Ministry lacks vitality
and life, that they cannot take quick
decisions, and where we have to make

rapid progress, our progress hag been:
considerably slow.

Dr, K. L. Bhrimali: I am afraid the
hon. Member 18 unnecessari'y making
these remarks. He knows that when
the Budget is passed, certain grants
have to be provided by the Commis-~
sion, and certain grants the State
ernments have to find. If the State
Governments are unable to find the
matching funds, what is the Centrals
Government to do—because Parlis-

conditions. This is the real dificulty
which the Commission is facing. It is
no use accusing the State Government:
of negligence or lack of vitality. This-.-
{s quite unwarranted. I can omly ]
my hon. friend that there is a ‘
difficulty, the situation is somvewhst
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Aificult The State Governments ure
completely autonomous and the uni.
versities are completely autonomous,
and here is the Commission which is
trying to grapple with the problem,
and the Central Qovernment are giv-
ing them full support in this matter,
and will give full support in this mat-
ter The hon Member is unnecessarily
making remarks which, I think, are
uncsalled for

16 hra

Shri Harish Chandra Mathor: I will
repeat those remarks My remarks
are not against State Governments; my
remnarks are against the Central Min-
istry here. They lack vitality and
strength This is fully supported by
the further fact that in spite of the
fact that many of the reforms are
extremely vital——they are of a very
preliminary nature—we have not been
able to put through those schemes We
bave not been able to do anything in
this matter Yet, what happens is that
the Plan allocation of Rs. 27 crores
ig cut to Rs 19 crores This again
reflects nothing but weakness 1n the
Ministry at the central level. We know
that we are not making any headway.
We have not been able to adopt cer-
tain reforms even in the matter of dis-
ciphine They want to have certain
tutorial classes We cannot do that
without more money We know we
cannot do anything wathout matching
grant We cannot tackle the affiliat-
ed colleges until and unless we have
more money But in spite of the fact
that these are all absolutely essential
steps which have to be taken, what
we find today is that the Plan alloca-
tion—this 1s not 30 in various other
Mmistries—is cut down Particularly
in respect of university education, we
must realise that we have been able
to do very little We find that the
Plan allocation is cut down from Rs. 27
crores to Rs 19 crores and my hon.
Triend feels happy that he has
#ble to get back Rs 37 lakhs, and
fs complncent that something is
dorie. He does not realise that

el
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8—10 per cent. Here we find a cut
from Rs. 27 crores to Rs. 18 crores.
This is extremely disturbing. This
only reflegts, as I said, the fact that
this Ministry lacks vitality and
courage

Dr. K. L, Shrimatl: I would i
the hon. Member to kindly lock inte
the expenditure of the University
Grants Commission. During the last
three years of its working, the Com-
mission has not been abl» to spend
the amounts which were allocated to
it. It has certain dufficulties It is no

use accusing me.

Shri Harish Chandra Mathwr: This
very point was raised cven last time
by the hon Minister,

Mr. Deputy-Speaker: 1 do realise
that any explanations from the
Minister would not be able to de-
crease the vehemence and enthu-
siasm of the hon Member. Therefore,
he might reserve all mis explanations
for his reply at the end.

Shri Harish Chandra Mathur: The
Chairman of the Umversity Grants
Commuesion himself has g ven a very
fitt ng answer to the points now
raised by my hon friend. Tho same
thing was said by the Mintirr last
year and the Chairman himself ex-
plained the whole positiof. I do not
want to repeat all that the Chalrman
had said in explanation on that
point.

What 15 the Unjversity G -ants
Commussion doing? Look at the
amounts which it has besn able to
spend during this year. More than

E
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apend the money. They said  that
they must know that they would be
able to get 5o much so that tiey
could plan from the very beginn.ang
ndbc.bhtosnudthemoney That
is their explanation

That is why 1 say that we must put
more vigour into this work. What wo
are doing is absolutely inadequate to
meet the situhtion. Here 13 a ques-
tion of indiscipline among students
In this very report, the Commuission
have dealt with this problem at
length. They said that the position
is deleriorating every day. Some-
thing radical must be done about 1t
‘There are certan steps which they
can take They can introdu.e certo
reforms But they are nqt able to
Introduce those reforms for lack of
funds That 1s abundantly clear
They have aiso said in the lasy para-
graph that it 1s expected that the
Government wilt Pay cerra.n  atten-
tion to this matter, that the na-
tional leaders will devoie some
attention to this matter I experted
that the hon Minwter who mitiated
the discussion would throw some
Light as to what attention Govern-
ment have paid to this uggestior
made by the Commission What have
they done in this matter, what have
Government done m ths matte:®
Have our national leaders fiven any
thought to this matter, have they
invited the views of the various
political parties in the matter and
have they tried to evolve a certain
code of conduct in this mutter® 1
mean to say that the Unifersity
Grants Commussion has rot heen rer-
mitted to do anything for lack of
funds. 1 want to know <why QGov-
ermnment have not taken any steps
whatsoever. That Is my first point

The University Grents (oramission
hmmm handicaps
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and certain difficuities. Their main
recommendation, whieh was pointed
out by the last speaker, was that
they should be permutted to function,
regarding the funds of the Commis-
sion, as mentioned on page 20. They
have been making this recommenda-
tion from year to year. Shr; Bharu-
cha says that there would be legal
difficulties We kfiow there would be
legal difficulties. I would admut that
myself. 1 say the Chairman of the
University Grants Commssicn s
quite conversant with these diffi-
culties, as conversant as any of the
hon Members here. He 15 an ex-
Finance Mimister. He 1s putting
mussionary zeal into the development
of university education Ho is work-
mg with an absolutely missionary
spirit and he 1s going from place to
place and doing everything he can
And, f he is making this recommer:-
dation, he 13 making i1t under com-
pulsion of ecircumstances. I expect
the Government will gave us their
reactions, what is going to be their
approach to these and wheother they
have discussed this matter with the
Finance Ministry or not or whether
they have been able to find some
solution or not I thmk between
the Finance Minister, *he Xducation
Minister and the Chairman of the
Commission they should iind suma
solution After all, the Chairman s
not a man merely with some acade-
m'e qualifications making certain r>
commendations which will not bea:x
the scrutiny of the administrative
and parhamentary precedures

14842

Therefore, I strongly recomn:end
that his recommendation may be
given proper consideration by the
hon Minister I hope that in the
reply he gives, the hon Mmister will
tell us what consideration has al-
ready been given by the hon. Minis-
ter to this matter

1 am only dealing with the rels-
tionship between the Education
Ministry and the Univemsity Grants
Commission and the difficulties of
the University Grants Commion wi

the present moment. Somctolng haly
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been said about the aflijated col-
leges, Might I remund the hon.
Minister that even before this Uni-
versity Grants Commissiois was cons-
tituted, when they had appnint~1 an
interim Commission, we 1niced this
point that unless and unlil y~u take
note of these affiliated ccllegzes you
will make no headway. After all,
the base is these affiliated colleges.
And, now, after 7 years, there is

realisation dawning upon ‘he Minis~ *

try. 1 raised this point from the
waty peginning that you will make
absolutely no headway.

After all, what is the university
constituted of? The university is
constituted of these affiliated col-
leges. It does not exist anyway in-
dependent of these affiliated col-
leges. Even now it is my serious
complaint that these afliiliated col-
leges are being given a step-motherly
treatment. What is the grale which
has been recommended for th.: l’rin~
cipal of a post-graduate affiliated
college? The-“grade is Rs 600—
Rs. 800. It is the same thiag as that
of the section superintendent in the
Secretariat. There are people below
an Under Secretary who are getting
Rs. 800. If you have not got funds
you have got to revise the entire
structure of your services and there
is no reason why the university
teachers should have the superiority
complex as compared to teachers in
the affiliated colleges. You have got
to take greater care of affiliated col-
leges so that the proper type of
teachers are sent there so that you
can inculcate respect for :hese teach-
ing institutions. I strongly protest
against the step-motherly treatment
which is being given to the aMiliated
colleges.

<+

Sir, 2 word about the recognition
of the Univertities. The University
Grants Commission has made a re-
commendation on page 7. 1 appre-
ciate that if the Univenity Cirants
Commisgion has got to make financial
ald dvailable ¢o these universities
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certainly, it should be consulted
first. But, I want to know what the
views of the Chairman of the Uni-
versity Grants Commisgion nve. He
has on more than one occasion said®
that he wants at least 200 universities
in th's country. We know that there
is a definite scope and there is a de-
finite need for a larger number aof
universities. These again are handi-
capped simply because of the lack of
funds. I would never like to put an
embargo on the powers of the S ate
Governments in opening univer.ities
if they do not require assistance
from the University Grants Com-
mission. We should never take
away that liberty of uuiversities
coming into growth. I strongly
object to this, becaure we must now
realise that we are every day tulking
about decentralisation and all that,
but the autonomy of the States is-
being completely ignored. Untl and
unless they want in a particular year
any financisl assistance from the
University Grants Commission,—of
course, then, they will have to con-
sult—the States sheuld be frve 1o
open universities.

Dr. M. 8. Aney (Nagpur): May 1
ask the hon. Member, what is the
minimum requirement, accord'ng to
him, for a university to exist and
work efficiently?

Shri Harish Chandra Mathur: It
all depends. It will differ from uni-
versity to university. We have got
the report in our hands, wh ch says
that universities are running from a
few lakhs of rupees to Rs. 70 lakhs
or Rs. 80 lakhs or even a crore of
rupees. It will depend wupon the
particular development stage at
which a university is, and the types
of universities which we sre envisag-
ing, such as residential, ete. Put
there is definitely & need for more
universities. I am only talking sbout
the autonomy of the States.

My, Deputy-Speakers The hon.
lmbcr‘-thmbqp.



SAKA) Report of the 1
4845 Motion re. VAISAKHA 14, 1881 (¢ : 4846
Commizsion
Shrl Harish Chandira  Mathur: project in & university—the Barods

I have hardly tsken 13 minutes.

Mr., Deputy-Speaker: He has al-
cready taken 13 minutes.

Bhrl Harish Chandra Mathur:
Inclusive of the hon. Minister's in-
terruptions.

Mer. Deputy-Speaker: Perhaps he
is losing more of his time!

Shri Harish Chandra Mathus:
Just this morning, 1if you will re-
mem'.r .3 was a yuestion about
the tcct = ke of Kerala and I in-
tervened and asked whether the
‘Gasarorassh, tedl gl s eensdsta-
tion to this matter—this particular
recommendation made by the Un:-
-versity Grants Commission. I would
like to point out the recommenda-
tion made by the University Grants
Commission 1n this regard. It has
said that it would be necessary to
have text-books prepared on scienti-
fic pr nciples and the Covernment of
India or the Council of Secondary
Education should take up this ques-
tion for consideration. The hor.
Minister did not throw any hight, and
said as a matter of fact that 1t was
exclusively a subject for the State
‘Governments and that he has got
nothing to do with it May I know
whether he has not accepted th s re-
commendation of the Umv-rsily
‘Grants Commission? It s not to
impose anything on the State Gov-
ernments or upon the univeorsities.
It is just to give a lead and to pro-
mote a particular actwvity., So, I
wanted to know, when certain text-
dbooks are prepared, what cons dera-
tion has been given by the hon.
‘Minister to this aspect,

I fnd the mention of eertam
grants in the report I do not know
whether it would be proper or not
to give zuch grants. Certain granis
which ‘have been made by the Uni-
wversity Grants Commission are not
very clear to us. They say that the
total epproved cost of a particular

University—was Re. § lakhs and they
h‘veér.ntedm.zltkhl As ageainst
this, t° the Punjab University, therc
wnsax‘lwedmiecttﬂ Rs, 22
lakhs to which they have granted
only RS. 1 lakh. I do not know what
critericn has governed this and what
is the way of working of the Com-
misciontr 1 would like the »eon
Minister to explgin to us and throw
certain light on  this  particular
matter: .
There are various matters to be
referred to but because we are short
of imf I leave it at that. I do hope
that pfoper attention will be paid to
the recommendations of the Univer-
sity grants Commission—that 1t will
be strengthened, that much Letter
funds Will be made available to them
and that the affiliated colleges will he
given 8 proper deal
TR s sharoaw T (TciT):
¥ T, feafaarew wEe
it & Sfada 9wy x5 a2 F
e e 1 Mam g
w ST W g & aw e @
wi AfRr ar ot o I9% sIr W
saar T F | W Y TyrFer famy-
fgee frr o T fed W &
sy O & ¥ woAT @ waw F
o AR WY ¥@ A Y whr 8 afy
fir gf 7T forer & 2 Y 3w 3313
¥ fod W 2w F gt fawr ¥
sare ¥ o @ 96 ® wrdtr
srae™ § W1 R wamAT WY
ey e | T e d o gfvedt
W WA AT A @ et s
xga @ @i a1 ik wg gfwcity
¥ q€TTAT FIX FT S S G N
WM TT RS waA T o
frq FT qF T ¥ T R
adxd WRT ¥ Ay ¥ f it 3y
ol @ Wy sy gEd D vy e
et WRIWAEm WALy
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waer wod fed g frwfeorest
o Togar ¥ ) o} | CwT wror
ug § fis ¥ i Farerly Y gfirefafiat &
? wwr wrw fwalt o fewr 2o ¢,
fardry farwr! &Y & W weralt § wie wre
gfrafadt gtza wfarr & qomed S
T HT gET oY IEY T WY oive wwror
! 91 g o O et § IEv gfy
QuiM wexIwgm g o ww
IR WTORr WH 4R )

e ag § e & wr ¢ fs
@ T ¥ o worw § R N WA

fesfan r € o §, ow aw T
|TeEs A% AN 3AT wifgd Wik it
HqTeqw QAT Wifgd | A0 g oq A
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it el ferar wr gfeww iy
& fear §, oy & wrer arfe fa 8,
WMATgarfren iy swaw ¥
Wore o woft s F wa k)
R xi fegrr ot ¥ F § e B
ol F drar 1 @ qid F Oed §
o v oY It qg A dwR F wmv
& fir ward 2 @ wrar ot svor et &
¥ fgem # g Ry o s
Wfr 1+ & wgar W g fr ooy oy
frwroaTr & wg e | & v @y
¥ v € wgen wiger fis fadefr wrey
¥ arerm & grer, W wg FiX §
o fava g1 w1y faeaforarera) o foren
fr, #Nfewm w feww af
. v &, wiffwfadt o or
ardi R\ AP ¥ g, 9 ogw
SR FT T a5 ¥ aTy A §, O qwar
WYT ATSRIAE S F 9qAT §, I g
feraar wgor w7, YW g Qg Wi R
T ow giqafed; ¥ w7 wyq et
& I F, wg WoHr WA AT gy
& Wi w7 Y7 o W R, I 9 Ag
fravar) drgeFavgn oaw fs
e T Mg qwAl T g fw
w7l ¥; ey few o & §, 9
€&3 & fod o gt dw & wady
foad od PR ¥ 4 iy § W
drax & e wadi & fgwr fem a@ &
f wfgd | mrsraiTgr
& wxd; werd; ofr 3% ww f wrfi
Iz ea & T A wmwar s
wu ow gw wodi T & s W A
& fra wrer W wrdr g wor @ gl
wry wrer o fesre #% gr 1wl
w1y Wi @ oy & fawfon & &%
qf; feafiy wdF wff wr wwf & 1 Ty
wfat fo o wnds & poad & &
fesfr wnd fe warr gfmefafed &
wad; &Y gey w wha wor Y aw
watud & yowr oo fedw s g
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o< s g T gfefedt wiee
s A ot AN Ar wwr fe &Y,
fer Ia wrg Arer & oy ax fadefr
w77 & gr fawr 33 & oy oficorw &
tu mﬁ'mwmﬂﬁﬁﬂ ] #
fiedt 93 WA Y W@ wiger, dfer
4 fowar g e 3w F o @F § winf
of faer v §, mg § 5§ ), F oW
& B TR gETt TaT AT S g
# et o o ety aperrar 1 gar
o @ ig e ¥ g, Ay AT ¥
gt we fayeror w5y Wy rar @Y gardy
forfy ofr &7 wed § wwwr qU

ford® wxT Y 7 O ag W faard
T T T w5 awy § 1 ag femw
w9 af wmaf 97 2w ¥ o7 ago

gfaeTes § ) & we TraTFSrT gf-
Y uabgs whmm v & §9
I AT WEATE | 9 99 & FOWIS
Yoﬁmt

*It 15 educationally unsound to
make a foreign tongue the means
of acquinng knowledge, Dr Hans,
Lecturer in Comparative Educa-
tion mn the London Umversty,
pomnts out mn his recent book the
gerious drawbacks 1n adopting =
foreign language as a medium of
mnctruct on He says, “before en-
terng s-hools the pupiis have »c-
qured a proficiency in their
mother tongue. have buit up =
vocabulary covermg most of the
oblects of sense impressions and
their daly activities. At school
they have to superimpose on this
basis a language of ideas and ab-
stract relat ons, expressed entirely
in & foreign medium. Their punds-
bhecome split into two water-tight
compartments one for ondinary
things and actions expressed ima
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their mother tongue, and another
for things connected with scnool
subjects and the world of ideas

As a result they are unahle
to speak of their home affairs in
the school language and about
fearnod subjects in their mother
tongue.”

ft vy wty (rgT) ¢ ww Ay
R G § Wi, &7 ¢l ¥ 97
m! .

ot sftareraw o : orfag & g
§ s v oy uma ¥w A feadigdf
& w=x, N fir femrfgara) & @y
> §, Nfwwar w1 fawrg wor &,
AT gy anl &, ogr ogt 91
wfa wrnid & agt agi gy oaw o d
wadr @ fvq wreraY & fawr wr amaw
e wifgd 1 )

st wyewm fag (FRQTaR)
T ¥ O wodr AWM W wwe
w7 ATq )

Fqreaw g : A AT AW
&3 § uT 7z €7 T awdT s/ ar
ITH A2 wT NAT w1 Whwr At

FoiZ ¥ ooy aff wwa § e @ wEw
*! fog e T T gwT &) A ve
¥ gk 4 o fear § andy
} ST Lo wrw $77 wr, vEwr fs
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X¥ wraE § ¥ o wry fear § ¥g
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Ry < srerx srre fwar war Y, SO
o fors o § ¢ Wl -aw Wy gar
ot gar v wfY, o oy W gl Ak
WS wow ¥ & vy wgar § 6 ww
gfrafadr atze wiror & fryfes
gk o x7 Wi ¥ fad gowr waw Ay
wrw ¢ frar aur qv | gawr e
ag & fr fafaw wSg work ¢@ v
Y T { awdft §, dw goerc Y
2 fr 8, dfe wa¥ wamar A Iy
e s wiigd ) oo & e
e svr § Faey ghvafads vizge
whagy f; aes ¥ qira fear wra feds
T qiaiads &iF v & fad, af
I farar ofc Fw< wrf o wraw w3
& forg 31  wow § fe otn so 6 aas
W gid | ] ww aff fe @
@r ¥ gfafesr drgg sfaer 3w
wiw fear § + 3fer & s fe gaw
s fear o

g T F o farmr wr AAK &
FJad AN g wF wQ & A7 §, I
feardt £ wi &, wrw A< ¥ oY fa-
fearay «; famr §, I8 * s Rar
arg oY & wwAa g fo W1 X aaw
¥ &y & Famrafr s dr warer @, o fw
xfgam s samarf grad o qx
o § I st ¥ X ghadadr
faar W WY wT WwEY § 1 wEY
gfaefady forar srx wed & ford Mg
aff faer qrar + & wrvar § e ¥
g Wi Teg geerd o qafy d
wy @ § grenfe far W} W
wigs wwen agy wow § 979 W
2R & frd oy wk v R, *fsr ¥a
waw § fe wilt aw wrvgfe 3 &
Wwanagagrew ) Yev ey
¥ o @ wrr o avs W sefey
SO W@ | Ve YW yfe-



&1 fx = ot gfivafedry ggze
T F § Iy fremd T AG <o &

R 1w fadal F oyt wifew wacwr
wriy ¥ e § @R S w9y grr-
yfer &t ot § oY gt ¥ F GER
w1 97 wiey @ fr wiew ¥ wfew awif
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g &w D} | ww Swfe
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T WY Grorr # O AR 9X A
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Fmﬁtﬁrw&ari tooo JT coe
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farw fie guTel & fodt & Rt 3 e
& ®few &7 & arq e & wwwe § fe
el fray el & o ward Wy
€ ferar & o wiwwrdr & o< ¥ AW
¥, ITET S 9§ WK A wfed
W T QT g @t & wwewT © e
W Gnent wY g feay ot awar & 0
™ oot & w10 & @@y v wda
X g2 AT TATT AR W@

Shri Hem Barua (Gauhati): Sir,
I have gone through the report of the
University Grants Commission very
earefully and I welcome this report
with mized feelings of pain and sat-
isfaction, pain because of the fact
that I feel, as the report has pointed
out, that quite a good number buof
hurdles are put on the way of the
University Grants Commission when
it tries to implement some of those

MAY 4, 1050 Report of the University 14856
! 'ommission

Grants C

matariais like steel, cament and irom
rods for the construction of som® of

Commission of
tions in this country should
suffer for want of building materials.
I feel that the cause of education
must come first. Development pro-
Jects s0 far as education is concern-
ed must be given top priority. I do
not understand why it should suffer
because of lack of materials. We see
before our eyes luxury buildings,
prestige buildings going up into the
sky in other sectors of our life, 1ot
only so far as the other departments
of Government are concerned, but so
far as private endeavour is also con~
cerned. In the city of Calcutts, you
will find private endeavour havingz
palatial and luxury buildings. I just
want to know why building materials
like steel, cement and these things
are not forthcoming in order to im-
plement or execute the development
projects of the Education Minstry.
How is it that building materials like
steel, cement and iron come forward
in order to satisfy the vanity of these
indfviduals who want to perpetuate
the memory of their power and in-
fluence by erecting colossal builcungs
in the different cities of this country?
That strikes mé most.

Another thing about the salzries

are ¢o
make a matching grant of 30 per
cent. The wholo scheme had t0 be
cold-storaged for 50 many yoars

|
|
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proposals of the University Grants
j#Commission. It i3 very fine to hear
that some State Governments have
come forward to implement these
proposais. At the same time, I know
of Btate Governments that are uo-~
posing, evolving new conditions for
implementation of the recommenda-~
tione made by the University Grants
Commission. I know that some of the
State Governments have evolved
certain new conditions. And what are
they? They say that in order that a
teacher or a professor of an affiliated
college might enjoy the benefit of
the pay scales granted by the Uni-
versity Grants Commission, he must
have put in a service of at least
fifteen years in a particular institu-
tion This is one condition. Ancther
condition is still more startung. It
says that in order that a teacher may
get the advantage or enjoy the bene-
fit of this enhanced salary scale
mranted by the University Grants
Commuission, there must be honours
in that college 1n the subject in
which he teaches. Now, the respon-
sibility of opening up honours class-
es does not lie with the professor or
the lecturer. The responsibility of
opening up honours classes hiex en-
tirely with the management or the
authority of the college; and if the
authority of the college fails to open
up honours classes mm a part:cular
department, i1t does not mean that
the teacher belonging to that depart-
ment should suffer simply because cf
the failure of the authority of the
college. These are the new condi-
tions.

There are other things also. ‘Chere
are some colleges, where In spite of
the fact that the State Governments
have agreed, or at least some of the
State Governments have agreed, to
offer matching grants so as to imple-
ment these very laudable recomracn-
dations of the University Grants
Comam'ssion, now, they say that
these should be treated only as
sliowances; these would not be co-
ordinsted into the existing saiary
sctle of the professors. I feel that
thess must be coordinated. Now,
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there is another thing. ‘There is no
provision for regular increments
These allowances might be stopped
at any moment according to the sweet
will of the management or the au-
thority. These would not be treated
as basic salary or as part of the
basic salary, but these wouid be
treated only ag an allowance. This
appears to be innocuous but it is
really not so. For, I feel that the
teacher is the fly-wheel of the <lu-
cational machinery; and if the
teacher’s condition is not looked
after, all the efforts and all the
schemes to improve the standard of
university teaching would prove
futile, because the improvement of
the standard of teaching in the um-
versity or in an affiliated college is
and must be coordinated with the
salary that the teacher gets. I feel
that our universities and our State
Governments are failing quite a lot,
so far as this particular aspect of the
recommendation is concerned.

Coming to the three-year degree
course, I welcome it very much, and
firstly, in principle, because the
three-year degree course is gomg to
usher in a2 new era in the sense that
it is going to allow better attention
to the secondary stage of education.
So far, the secondary stage of cduca-
tion was regarded or accepted by our
educationists only as a ladder to edu-
cation in the colleges or in the uni-
versities. It was a sort of pass-port
to the campus of the universitiea
But I have always felt that the
secondary stage of education must be
self-contained and self-sufficient and
it must be able t4 equip the young

. young
jearner to face the battle of life; and
was there. Now, hecause of
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to be an intensive study at the

secondary stage; and this intenxive

study would make the secondary

stage seM-contained and self-suff-

cient, and that is very welcome.

!

At the same time, there is a practi-
cal difficuity. I feel somehow or
other—and if I am wrong, I hope the
Bducation Minister would correct

Shri D. C. Sharma: The hon. Mem-
ber cannot be wrong.

Shri Hom Barpa: I cannot be
wrong? That is what my wife also
tells me. In the actual fleld of
operstion, it is going to suffer to a
certain extent because we are trying
to rush through this scheme with
great haste without making adequate
preparation so far as the secondary
stage is concerned. The threce-year
degree course means an eleven year
school course, and unless and until
we have a net work of eleven year
school courses all over the country.
sufficiently and suitably managed, it
would be wrong to have in haste the
three-year degree course super-
imposed on an unstable fourdation
That is what I have found. I wel-
come it in principle, and 1 welccme
it because of other reasons, but I find
this difficulty in the way, and that is
why I have tried to point it out.

In the report there is reference to
indiscipline among the students, and
for this very often different rvurons
are trotted out. Actually. there are
psychological and economic factors
involved in it The Commiscion is
trying its level best to provide ameni-
ties and facilities to the students in
the universities and colicges, but
they are not sufficient. And simply
providing them would not do, we
have fo see that the students are
made to utilise these amenities and
facilities.

Por instance, when T read the
Mudalisr Committee Report on the
Banarss University 1 was astonished

MAY 4, 1990 Report of the Upiversity 148a
Gronts Commission

to find thst the playgrounds in the
campus wore the appearance of @&
deserted village, that in the evenings
the students never go there,

Education in our country is very
costly. It has aptly been said that the
nation can be divided into two parts,
the privileged few and the unprivi-
leged many. The privileged few are
those who have the benefit of educa-
tion, the unprivileged many are those
who do not have the benefit of educa-
tion. In our country education has
become costlier day by day, and this
is going to widen the gulf between
the educated few and the uneducated
many.

A survey was conducted very
recently about the living conditions
of students in the city of Calcutta by
the Calcutta University, and they have
made the startling discovery that 70
per cent of the students in the
Calcutta University at present belong
to families with Rs. 30 per capita
i This is the condition, and

education, improving themselves,
refining themselves of being service-
able to the country. They live in
sub-human levels. Unless and until
the level of the student is improved,
his living conditionts are improved, it
is most useless I would say to speak
about indiscipline among the students.
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® University Grants Commission as to
the nationa} purpose for which we
bave the universities or for which
We establish our universities.

Somebody said that if the States
€an pay for the universities, they
ust have the opportunity of estab-
lishing the universities. In that case
I would say it is no use having this
University Grants Commission,
because one of the purposes of the

mmission is to standardise and co-

" ordinate different patterns of univer-
Sity education in our country. If the
State Governments are given the
Opportunity to have universities at
their sweet will, then there will be a
Mushroom growth of universities
Without any co-ordination.  They
would be a sort of super-autonomous
bodses, and that will do greater harm
to the cause of university education
rather than serve it

I had a mind to say something
@bout the Official Language Commit-
tee's Report and the Xunzru Com-
mittee’s Report. There are certain
things which, I feel must be brought
out. I am of the opinion that our
regional languages must be develop-
ed We must have a national language.
As I stood in the Indian Embassy
grounds 1n Moscow and as 1 saw our
national flag broken on the mast on
*the 15th August and as I found that
speeches were made in fault-less,
eloquent English. I felt some sort of
Qualms in my conscience, because we
must have a national language. Every-
body would agree with me that India

.must have a national language. That
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appearance today. At the same time,
it iz co-ordinating education in the
difterent Universities. Now, because
English is there, a Professor in Madras
University can examine the paper of
a student in Gauhati University.

It is a sort of a unitying force. But
I would very much like that in order
to occupy this position, the regional
languages and our national language
must be developed. Government
should see that some attention is paid
to this aspect.

Shri 8. C. Samanta (Tamliuk): Mr.
Deputy-Speaker, an ex-Finance Min-
ister put in charge of the University
Grants Commission is not finding
money to implement the plan which
he has made. I think this grant for
education should not have heen cut
because after food and clothing, we
want education for our countrymen.
We are glad that the Central Govern-
ment have at last taken in hand the
responsibility of running the colleges
in our country. First of all, they
wanted to take the Universities. But
they have also taken in hand the
affiliated colleges to guide them. The
affiliated colleges that have grown in
number need proper attention for the
real education of students in the
country.

We are complaining of indisd?nne.
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educated men in the country, are not
looked after. We cannot blame the
students. We must



14863 Motion re.

[Shri 8. C. Samanta)

matching contributions. But, actually,
when this scheme is going to be
implemented, the teachers are not so
much benefited as we expected.

My hon. friend Shri Barua was
telling how because of the many con-
ditions creasted matching contributions
are not coming forward in most of
the cases. Teachers are enlightened
but if, for want of these matching
contributions they cannot get their
dues, how can we expect that they
will take care of the students with
that much of attention as we want
them to bestow. I would request the
hon. Minister to see that no other
excuses are put forward by the State
Governments for not implementing
this scheme.

16°51 hrs.
{SeErt BARMAN in the Chair]

These mofusgil colleges, these affi-
liated colleges, are being put to too
much of difficulties. They were hop-
ing that they will get something,
especially the teachers who have
served for long thos: institutions and
are going to retire. £ matching con-
{ributions do not come, what will be
their fate? The teachers who are
going to retire are at a loss to under-
stand this. And the teachers who are
serving are also thinking of what
their fate will be when they retire.

The Central Government have come
forward with 50 per cent grant. If
snother 50 per cent grant does not
come from the States or the Univer-

tion of the country, and if we are not
educated who will enjoy? I
request the Government to come
forward before the House with some
more grants for the affiliated and
university colleges.

Shri Khadilkar: Mr. Chairman, Sir,
let me first congratulate the Univer-
sity Grants Commission on some good
work that they have done concerning

some other aspects. At the present
juncture, somehow or other, we are
suffering from--1 do not know exactly
how I should call it—either some sort
of inferiority complex or some sort
of false sense of pride and patriotism
concerning the medium of instruction.
I find that so far as higher learning is
concerned we will have to depend on
English language for a pretty long
time. It is no use just not putting
that case in a straightway—practi-
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are raw materials for experiments by
‘the State Goveraments, curricula are

changed. Even now, after going.

ﬂmwthhnmtdonotﬂndﬁtt
‘there is a definite scheme about this
Question of medium of instruction.

1 would like to offer & concrete
suggestion. 1 for one would desire
that we must have a lingua indicaora
national Indian language of our own.
But let us understand perfectly
<learly that if we are going to
catch up with the progress of the
world we will have to depend on
English; because we are acguainted
‘with that language and that language
i3 rich enough to provide us a living
contact with world thoughts and
scientific developments in the world.
Even China has adopted the Latin
script and & second language, Russian,
in order to catch up with the progress
‘that has been achieved in the scienti-
fic field in Russia. With this point
<learly understood, what I would like
10 say on this matter is this. Certainly
let us make a beginning, but do not
make a beginning anywhere in a
half-hearted manner, nor, like the
mixed economy, have some sort of
mixture—at a certain stage, English,
at a certain other stage, the regional
language and at a certain other stage,
Hindi. I would suggest that if
regional languages are developed and
ripe emough, then certainly have
institutions and universities where
purely the regional language is
followed as the medium of instruc-
tion, but ' no mixture either this side
ar that side . .,

Mr. Chalrman: It is § o'clock, He
many continue tomorrow. The House
will take up the next item of busi-
ness.

17 hrs,
EMPLOYEES' PROVIDENT FUND
SCHEMEX*
Q\Mﬁ(m) Tty
wgwa, & vt sam wifade s &
wergr & g d fewn e §
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